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nery besides augmenting the existing 

analysis facility of the agricultural inputs 

so that more number of saolplcs are drawn 

and analysed, They have a IS0 been advised 

to undertake more frequellt inspection of 
dcalcrs/distributors as well :tS to draw and 

analyse more samples. 

(d) The existing provisio,lS of the Essen-

tial Commodities Act, the F ,:rtiliscr Control 

Order, and the In';c.:ticidcs Act along w;th 

rules framed thereunder arc considered to 

be adequate for acti('11 :Ig. inst the unscru-

pulolls manufactun:rs and ~ u a  of 

pesticides and fc"ti',isers. 
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Revival of Measures having Effect on 
Rise in Prict!s 

270. SHRI MADBAVRAO SCINDIA : 

Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether Government have of late 

considered reviving some of the measures 

which had evident and salutory effect of 
c0T1taining the prices such as the price list 

display, price tags systcm and the broud-

casting and telecasting of rctail prices, 

enforced during 1975-77, which had been 

withdrawn in 1977 ; and 

(b) if not, the reasons for the same 

especially in view of the cver-nsing trend of 

prices? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS 

AND IN THE MINISTRY OF FOOD 
AND CivIL SUPPLIES (OR. M.S. 

SANJEEV1 RAO): (a) and (b). The 

q\Jcstion of reviving the scheme for dIsplay. 

ing prices of ~ a  cOlllmoJities docs not 

'lrise as all the Slate Governments/U.Ts. 

have already issued price/stock display 

crders under the Essential Commodities 

Act, 1955 and are duly enforcing them. 

Price dispLIY JS also mandatory on packaged 

commodities under the Standards of Weights 

and Measures (Pat:kaged Commodities) 

Rules, 1977. In-sorar as All India Radio 

is conCCi ned wholesale prices of agricultural 

products arc announced in the Farm and 

~ Programmes meant for farmers and 

h~  rural lish,'ners. Besides, the prices of 

essential commodities prevailing ill Super 

Bazar are broadcast daily from the Delhi 

Sr:ltion of the All India Rad.o. Door-

darshan Kendra, Delhi, is telecasting the 

rates of e'i .. ential commodities regularly on 
Tuesdays and Fridays. 

Scheme to Recoup Drought Loss in 
Keralu 

271. Sf-JRI V.S. VIJA,'ARAGHAVAN: 

Will thl! Mini:;ter of AGRICULTURE be 

p leased to state: 




